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Advocate, Sh. Abhijit Mukherji for petitioner company. Sh. Adesh Tandon PCS,
for the Respondent Company. The petitioner has submitted necessary clarification
by filing certain document as asked by this Court for the purpose of
substitution/bringing LRs on record. Sh. Adesh Tandon PCS, for Respundént_ seeks
liberty to file comments on such clarification given, documents filed by the present

petitioner. However, he also wishes to confront such documents.
In view of this a final opportunity is granted to the Respondent, for the same.

The matter to be listed on 18" January, 2018.
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